951

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 602/2022

IN THE MATTER OF:
UTKARSH SINGH CHAUHAN
...APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH & ORS.
...RESPONDENT(s)
INDEX
S. NO. PARTICUARS PAGE NO.

1. AFFIDAVIT ON BEHALF OF DIVISIONAL FOREST
OFFICER, LUCKNOW IN COMPLIANCE OF THE
ORDER DATED 07.07.2025 PASSED BY THE
HON'BLE NATIONAL GREEN TRIBUNAL

2. A COPY OF REPORT DATED 04.10.2025 IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-1

3. A COPY OF THE SAID REPORT ALONG WITH THE
PHOTOGRAPHS ARE ANNEXED HEREIN AS
ANNEXURE-2

THROUGH COUNSEL
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BHANWAR SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
bhanwar(O9jadon@gmail.com | 6375115224

DATE: 07/10/2025
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION 602/2022

IN THE MATTER OF:

UTKARSH SINGH CHAUHAN
...APPLICANT

VERSUS

STATE OF U.P. & ORS.
...RESPONDENTS

AFFIDAVIT ON BEHALF OF DIVISIONAL FOREST OFFICER,
LUCKNOW IN COMPLIANCE OF THE ORDER DATED 07.07.20235

PASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL

[, éL TA NSHY @N)ﬁa’gcd about _zéycars, presently posted as Divisional Forest

Officer, Lucknow, do hereby solemnly affirm and state on oath as under:

|. That I, the Deponent, in the above-captioned matter and am fully conversant

with the facts of the case and competent and authorized to swear this

affidavit. S
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That the above captioned matler was lnst listed for hearing on ()7.07.2025,
wherein  the Hon'ble  Tribunal directed the Deponent to - file  their
reply/vesponse, The relevant portion of the order has been reproduced herein

as under:
“ A3 ds per the report, 1000 saplings of environment friendly species
have been planted around Chande Baba Talab/Lake but we are of

| the view that in such a vast area with availability of open space,

dense plantation, can be made to prevent encroachments and also
to improve catchment area for natural regeneration/ rejuvenation
of the pond. Environment friendly species can also be planted and
the grasses like vetiver can be grown in the periphery of Chande
Baba Talab/ Lake. The Divisional Forest Officer is directed to
take requisite measures jfor carrying out plantation in the
periphery of Chande Baba Talab/ Lake in the entire area during
this monsoon season.

14. We also consider it appropriate that any member of public or any
NGO or civil society offering to assist the Divisional Forest
Officer for such plantations may be allowed to carry out

plantation under the initiative ‘Ek Ped Maa Ke Naam.' The

concerned respo de:.}ls.\(g'e directed to take requisite steps to allow
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such participation by the members of public /NGO/ civil

society...”

3. That pursuant to the aforementioned directions dt. 07.07.2025 issued by the

L.

Hon’ble Tribunal, the present affidavit is filed to place on record the steps

undertaken by the Forest Department, Lucknow.

BACKGROUND OF THE MATTER:

4. The applicant has submitted that 'Chande Baba Talab', which is spread
over 100 acres, 1s biggest lake of Lucknow City and is a holy place of
religious significance. During winter, the lake attracts thousands of
migratory birds but the number thereof is getting increasingly reduced due

to encroachments in the area of the lake and reduction in its water level.

5. Water source of this lake is one storm water drain named Nagwa Nala. Fresh
water of said drain, which joins River Sai, is wasted. There is need to join
the storm water drain to the Chande Baba Lake in order to improve its water
level. The applicant had also emphasized the urgency for executing the
works of desilting the lake and increasing its retention capacity, making

provision for overflow, removing ercroachments, constructing boundary

wall/fence to protect the 6c'[rom encroachments, dense afforestation on all
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its four sides and beautifying and facilitating the same to attract the tourists

and the migratory birds.

6. Accordingly, the Tribunal was cmpowered to suo moto take cognizance of

the cases involving questions relating to environment arising out of the
implementation of enactments specified in Schedule I of the National Green

Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021 S§C

Online SC 897,

. COMPLIANCE REPORT:

7. That regarding Compliance of the order dated 07.07.2025, passed by the
Hon’ble Tribunal, the Divisional Forest Officer, Avadh Forest Division,
Lucknow has submitted a report dated 04.10.2025 to the Chicf Conservator
of Forests, Lucknow, Uttar Pradesh informing the actions taken by the DFO
in compliance with the directions issued by the Hon’ble Tribunal.

A copy of report dated 04.10.2025 is annexed herewith

and marked as

ANNEXURE-],

8. That the Divisional Forest Officer, Avadh Forest Division, Lucknow had

sent an action report

dll

:,,cf 2 )4 05.2025 wherein, it was informed that in
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open meeting held with the local villagers, and the concerned committee at
Chande Baba Talab on 13.01.2023, the Forest Department had unanimously
decided to plant environment friendly species in 1000 iron tree-guards in
Chande Baba Talab and the surrounding arca.

A Copy of the said report along with the photographs are annexed herein as

ANNEXURE-2,

9. That in this sequence, the Forest Department, has completed the plantation
of environment friendly species in 1000 iron tree-guards in Chande Baba
Talab and the surrounding area, in the year 2022-2023, the success rate of
which is 100%. Information regarding the same had been conveyed to the
Chief Conservator of Forests, vide letter dated 21.05.2025. The details of the

planted species are as follows:

S.No | Species Planted in the Tree Guards Number of
Plantations
L. Arjun 504
2. Jamun 195
% Semal 5 185
4. | Kachnar 86
D Pecpal 10
6. |Bargad 1" 10
7. Pakad 10
TOTAL 1,000

A copy letter dated 21,

OIS{anncxcd herewith and marked as
A A
ANNEXURE-3.

Qi;? Scanned with OKEN Scanner




957

10. That apart from the above, as per the order of Hon'ble NGT, in order to
ncrease the green cover in Chande Baba Talab and its surrounding arca, the
Distnict Magistrate, Lucknow decided to plant 1000 more 1ron tree-guards.
Accordingly, in compliance with the stated, under the ‘Ek Ped Maa Ke
Naam® campaign till 04.10.2025, about 500 iron tree-guards of

cavironment friendly species have been planted in Chande Baba Pond
and its surrounding arca which are 100% successful. (GPS photographs

are attached in Annexure-2). The details of the plantation are as follows:

' S. No. Species of Planted in the Tree Guards No of Plantations
. & Arjun 300
2. | Jamun 50
3 " Pakad 50
4. Sheesham S0
. Kadamba s0

I 1. That the plantation of the remaining 500 iron tree-guards will be completed

in the month of October, 2025,

12. That 1n compliance with the orders of the Hon'ble National Green Tribunal,

New Delhi, the Avadh Forest Division is committed to planting trees the

arca of Chand Baba Talab, Garhi Chunauti, Tehsil Sarojininagar, District

\‘ ’ ’
Lucknow. To identifydicqboie glle, o joint team of the Revenue and Forest
O 2\

.
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Department conducted a site inspection on 27.09.2025 of Khasra No. 268,
arca 36,909 hectares, located in Garhi Chunauti, Tchsil Sarojininagar,

District Lucknow, which is registered as a pond in the revenue records.

13. That according to the site inspection of the joint team, it was submitted that
saplings can be planted along the main road and on vacant land with tree-
guards (under which, 1500 iron tree-guards have already been planted, the
planting of remaining 500 iron tree-guards would be completed in October

2025.) could be done, and 6.00 hectarcs of land for tree plantation is

currently waterlogged.

4. That after the waterlogging subsides, the said 6.00 hectares of will be
marked, for which a joint survey report, a site map, and GPS photographs of
the pond are attached in Annexure 1. Accordingly, a proposal would be
prepared for tree plantation work on the marked land as per the instructions,

and the plantation will be completed by submilling it to the higher level.

15. That the deponent is duty bound to fulfil the obligation which are assigned

under the law and directions passed by this Hon'ble Tribunal. The Deponent

s fully committed to ensure strict adherence to the orders of this Hon’ble

Tribunal and undertakes to_faithfully comply with any further directions or

« f'\
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l
nstructions that may be issued by this Hon’ble Tribunal, without demur or

delay.

16.Henee, the present response is being submitted for the kind perusal of this

Hon'ble Tribunal. It is prayed that the same be taken on record.

%

DEPONENT

VERIFICATION

Verified at __nNoibs  on this 10 _day of October, 2025, that the contents of

the above affidavit from paragraphs 1 to 16 are believed to be true and
correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.

DEPONENT
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Pg9r+jg5, Garhi Chunoti, Uttar Pradesh 226401, India
Lat 26.718107° Long 80.793691°
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